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SHRI RIPUN BORA: Sir, the hon. Minister has replied that in some cases, the
Government has taken legal action against the parties who were suspended or banned.
Now, my question to the hon. Minister is this. Since there are specific guidelines, in
spite of these guidelines, how have these companies been given contracts? Is it done
by violating the guidelines and afterwards they are going about filing cases? This is my

question.

DR. SUBHASH RAMRAO BHAMRE: Sir, there are guidelines for penalties in
business dealings with entities which include appropriate measures to deal with acts of
impropriety on the part of entities seeking to enter into a contract or having entered into
a contract for the procurement of goods and services by the Ministry of Defence. The
competent authority may levy financial penalties or suspend or ban business dealings
with entities for one or more of the grounds including violation of the pre-integrity pact,
resort to corrupt practice, unfair means and illegal activities, violation of standard clauses
in the contract of agents and agencies, national security consideration, non-performance,
under-performance, as per the terms and conditions of the contract and any other ground
in the public interest. These are the guidelines. If these are violated, then necessary action

is taken.
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Uranium contamination in ground water

%199. SHRI MOTILAL VORA: Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) whether Government is aware that the survey of researchers of Duke University
of America on ground water in India have found that 16 States have higher presence of

Uranium in ground water than the prescribed norms;

(b) whether all wells of Rajasthan contain Uranium higher than the prescribed

norms;

(¢) whether Uranium is not included in the list of pollutants as per the Bureau of

Indian Standards' drinking water specifications;

T Original notice of the question was received in Hindi.
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(d) if so, Government's reaction thereon; and
(e) the steps taken by Government to make ground water potable?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI ARJUN RAM
MEGHWAL): (a) to (e) A Statement is laid on the Table of the House.

Statement

(a) and (b) As per the report titled "Large Scale Uranium Contamination of
Groundwater Resources in India" published in 'Environmental Science & Technology
Letters, 2018', 16 Indian States including Rajasthan have been reported to have high
prevalence of Uranium concentration above the World Health Organization (WHO)
provisional guideline value of 30 micrograms of uranium per liter. As per this report 75
wells out of 226 wells analyzed in Rajasthan have been reported to exceed the WHO

provisional health guideline value for Uranium.

(c) and (d) The Indian Standard IS-10500: 2012 for Drinking Water specification
has specified requirements for radioactive residues as alpha and beta emitters. These
requirements take into account all radioactive elements including uranium. No individual

radioactive elements have been specifically identified.

(e) Drinking water supply is a State subject. Ministry of Drinking Water &
Sanitation (MoDWS) supplements the efforts of the States by providing them with
technical and financial assistance through the centrally sponsored National Rural Drinking
Water Programme (NRDWP). It is the State Governments who plan, design, approve,
execute and operate & maintain the schemes for providing safe drinking water to rural
population. The funds provided to the States under NRDWP can be utilized for coverage

and tackling water quality problems.

Further, Ministry of Housing and Urban Affairs, through "Atal Mission for
Rejuvenation and Urban Transformation (AMRUT)", supplements the efforts of the
States/ Union Territories (UTs) in providing drinking water in urban areas. Under
AMRUT Mission, individual projects are selected, appraised, approved and implemented
by the concerned State Government. The Ministry only approves State Annual Action

Plans (SAAPs) and releases Central Assistance (CA) as per the Mission guidelines.
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SHRI S.R. BALASUBRAMONIYAN: The World Health Organisation has set a
provisional water standard of 30 micrograms of uranium per litre for India, a level that
is consistent with US Environmental Protection Agency standards. Despite this, uranium
is not yet included in the list of contaminants monitored under the Bureau of Indian
Standards' Drinking Water Specifications. What I want to know is this. The indiscriminate

extraction of groundwater is the main reason for the contaminants.
MR. CHAIRMAN: What is your question then?

SHRI S.R. BALASUBRAMONIYAN: What are the steps the Government proposes

to take to contain uranium contaminants and indiscriminate extraction of groundwater?
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SHRI K.T.S. TULSI: Sir, I want to say that the biggest looming crisis in the country
is the drinking water. I don't have to stress that point. Fifty-four per cent of the country
faces high to extremely high levels of water stress and 80 per cent of the water that is

supplied in rural areas is unfit for human consumption.
MR. CHAIRMAN: What is your question?

SHRI K.T.S. TULSI: My question is: Is it correct that in 2016-17, only five per cent
of the allotted funds were used and in the two preceding years, only fifteen per cent was
used? This is a crisis which is looming over the country and even the allotted funds are

not being utilised,
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DR. L. HANUMANTHAIAH: Sir, world study says that there are 16 States which
have polluted water, not drinkable, but in the answer, it is said that as per Indian standards
IS-10500:2012, no individual radioactive elements have been specifically identified. I

want to ask the Minister: are world standards and Indian standards different?
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